
Dated;-08.04.2011.

Hon’ble Sri. Justice Alok Kumar Singh, Member (J| 
Hon’ble Sri. D.C. Lakha, Member (A)

Sri D harm endra  Awasthi, learned  counsel for 

applicant.

Sri S.P. Singh, learned counsel for responden ts.

The OA is dism issed as w ithdraw n w ith liberty to 

file fresh OA, if so advised.
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